INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF A BENCH FOR 21-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER

AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 3

MEETING NO. 2642 355 6498 PASSWORD : 123456

Srl | Appeal Number A$Z':rt' Assessee Na'me Remarks
L |ITA 779/PUN/2023| 2014-15 | [A] JAISHRIRAM SUGAR AND AGRO PRODUCTS LIMITED
2 |ITA778/PUN/2023| 2012-13 | [A] JAISHRIRAM SUGAR AND AGRO PRODUCTS L1D
5 ITA 2017-18 | [A] DR APPASAHEB URF SA RE PATIL JHAYASINGPUR UDGAGN

2709/PUN/2024 SAH BANIK JAYSINGPUR
IT(SS)A ] o

* | 7/Punja026 | 2008-09 | [D] AMIR CHICKEN AND EGGS PRIVATE LIMITED (E-FILE)
5 IT(SS)A 2009-10 | [D] AMIR CHICKEN AND EGGS PRIVATE LIMITED (E-F1LE)

8/PUN/2026 -
6 IT(SS)A 2010-11 | [D] AMIR CHICKEN AND EGGS PRIVATE LIMITED (E-FILE)

9/PUN/2026
7 IT(SS)A 2011-12 | [D] AMIR CHICKEN AND EGGS PRIVATE LIMITED (E-FILE)

10/PUN/2026 £
8 IT(SS)A 2013-14 | [D] AMIR CHICKEN AND EGGS PRIVATE LIMITED (E-FILE)

11/PUN/2026
9 IT(SS)A 2012-13 | [D] AMIR CHICKEN AND EGGS PRIVATE LIMITED (E-FILE)

12/PUN/2026 EF

10 |ITA 559/PUN/2026| 2014-15 | [D] AMIR CHICKEN AND EGGS PRIVATE LIMITED (E-FILE)
| ITA
| o0ospunya00s | 201415 | [AT NITIN NARAYAN KESKAR

ITA -
2| 1123/punj2025 | 201516 | [D] SHRT DEVANAND NARAYAN KOTGIRE (E-FILE)
TTA -
13| 1a11/pun/2005 | 201415 | [D] DEVANAND NARAYANRAO KOTGIRE (E-FILE)
ITA o
| 1a12/pUN/2025 | 2017-18 | [D] NATRAI MOTELS PVT, LTD, (E-FILE)
ITA ST
15| Jag3punj2025 | 2020 |[D] GANESH BHAGWAN SHINDE (-FILE)
ITA ., S
16| 1a14/pUN/2025 | 2015 16 | [D] ANITA DEVANAND KOTGIRE (£-FiLE)
ITA )

17| 1a20/puNj2025 | 2017 18 | [D] DIVYA DEVANANA KOTGIRE (E-1LE)

-27 | [A] KAI RAMCHANDARA DESHPANDE AND KA USHA DESHPANDE

18 |ITA 586/PUN/2026| 2026-27 |[LA) KA RAY VISHWAST NIoH]

ITA
"9 | 1327/pUN/2026 | 2018-19 | [A] BHIMSHANKAR GRAMIN BIGAR SHETI SAHPATH SANSTHA
ITA |
20| 1367/pUNj2026 | 2011-12 | [D] GANESH AGRO STEEL INDUSTRIES (E-FILE)
ITA
21| 1801/Pun/2026 | 292021 | [A] GOVERDHANDAS JIYALDAS WADHWANI (E-FILE)
ITA
22| 1933/pun/2026 | 2016-17 | [AT AVINASH RAJENDRAKUMAR GHOLAP




CAUSE LIST OF A BENCH FOR 2:1-'@&E_R“2‘0:&(WEDNESDAY),
BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER
IN COURT ROOM 3
MEETING NO. 2642 355 6498 PASSWORD : 123456
Srl| Appeal Number Ai:?rt' Assessee Name Remarks
23| 17 /SLTJ’:] 12026 | 2016-17 | [A] ANIS GANI SHATKH (E-FILE)
24| 5105 /;Zﬁ /2026 | 2016-17 | [A] ANIRUDDHA DHANANJAY TAPKIR (E-FILE)
25| s03 /gm /2006 | 2023-24 | [A] EBOR INDUSTRIES LIMITED
26 | o0 /gmj /2026 | 2026-27 | [A] CHANAKYA MANDAL (E-FILE)
27| 52 /gEAN /2026 | 202627 | [A] CHANAKYA MANDAL (E-FILE)
28| 3450 /gm /2026 | 2015-16 | [A] GANESH RAMRAO KENJALE
29 51e1 /;m /2026 | 2015-16 | [A] GANESH RAMRAO KENJALE
30| 3404 /;Jﬁ /2026 | 2017-18 | [A] DAYANAND BASAPPA UMBARJE (E-FILE)
31| 3106 /’fm j2026 | 2027-28 | [A] MANASHAKTI REST NEW WAY (E-FILE)
32| 3107 /gm /2026 | 2027-28 | [A] HEALTH NEW WAY (E-FILE)
33 | 5108 /gm /2026 | 202223 | [D] AB SANDVIK COROMANT (E-FIL )
34| 310 /;Eﬁ 12026 | 201617 | [A] MICHELLE YOHAN POONAWALLA
35| 3300 /SEAN /2026 | 201819 | [A] MICHELLE Y POONAWALLA
36 | 507 /Fm /2026 | 201617 | [A] DHARMARAI KASHINATH MHATRE (E-FILE)
37| 503 /;gﬁl 12026 | 2014-15 | [A] ANAND MARUTI GURAV
b
A;sistant Registrar]
15-Oct-202

S




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF A BENCH FOR 22-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER

AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 3

MEETING NO. 2642 355 6498 PASSWORD : 123456

Assmt,

Srl| Appeal Number Year Assessee Name Remarks
ITA W TE
1 1338/PUN/2025 2014-2015 | [A] CATHOLIC DIOCESE OF NASHIK (E-FILE)
ITA OO G B vt
2 1473/PUN/2025 AY 2012-13| [A] BASHIR JAINUDDIN CHIKTE (E-FILE)
3 ITA 2017-18 [A] AJITH MULTI STATE CO-OPERATIVE CREDIT SOCIETY
2725/PUN/2025 LIMITED
4 ITA 2023-24 [A] AJITH MULTI STATE CO OPERATIVE CREDIT SOCIETY
2726/PUN/2025 LIMITED
5 ITA 2013-14 [A] BHANDARI INFRASTRUCTURE AND CONSTRUCTION
2839/PUN/2025 DEVELOPMENT PVT. LTD.
6 ITA 2019-20 [A] INSTITUTE MANAGEMENT COMMITTEE ITI VALJAPUR (E-
3313/PUN/2025 FILE)
7 | ITA 36/PUN/2026 | 2017-18 [D] GURUCHARANSINGH JASWANTSINGH ANAND (E-FILE)
8 (ITA 187/PUN/2026{ 2016-17 (D] BHUDAR GAD NAGARI SAHAKARI PAT SANSTA LTD
9 |ITA 499/PUN/2026| 2016-17 [A] DEEPANKAR MANIKCHAND RAMTEKE (E-FILE)
ITA
10 1466/PUN/2026 2020-21 [[A] CALLUS BIOTECH PRIVATE LIMITED (E-FILE)
ITA BT
11 1467/PUN/2026 2022-23 | [A] CALLUS BIOTECH PRIVATE LIMITED (E-FILE)
ITA g -
12 1866/PUN/2026 2013-14 | [A] CLARION ENTERPRISES (E-FILE)
ITA .
13 1867/PUN/2026 2013-14 | [A] CLARION ENTERPRISES (E-FILE)
ITA
14 1868/PUN/2026 2013-14 [[A] CLARION ENTERPRISES (E-FILE)
ITA -
15 1869/PUN/2026 2014-15 | [A] CLARION ENTERPRISES (E-FILE)
ITA
16 1870/PUN/2026 2014-15 [ [A] CLARTON ENTERPRISES (E-FILE)
ITA -
17 1871/PUN/2026 2014-15 | [A] CLARION ENTERPRISES (E-FILE)
ITA i e
2 q4-115G “ - !
18 1872/PUN/2026 2011-15 | [A] CLARION ENTERPRISES (E-1LE)
19 ITA 2017-18 [A] FATIMANAGAR EDUCATIONAL AND WELFARE SOCIETY (F-
1915/PUN/2026 TTOFILE)
ITA
20 2374/PUN/2026 2016-17 | [A] ABHINAV MANAV VIKAS SANSTHA (E-FILE)
) ITA W
21 2617/PUN/2026 2014-15 | [D] IMMACULATE DEVELOPERS {E-FILE)
ITA -
22 3109/PUN/2026 2015-2016 | [A] AJAY UTTAMRAOQ PATIL (E-FILE)

A




CAUSE LIST OF A BENCH FOR 22-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 3

MEETING NO. 2642 355 6498 PASSWORD : 123456

Srl | Appeal Number Asz::_t' Assessee Name Remarks
23| so07m0n /2026 | 2015-2016 | [A] KALSE NILKANTH RAMRAO (E-FILE)

24 5508 /éﬂﬁ /2026 | 2016-2017 [ [A] KALSE NILKANTHRAMRAO (E-FILE)

25| 36 /ggﬁl /2026 | 2013-14 | [A] ASHOKKUMAR MOTILAL JAIN HUF (E-FILE)

26 | 3356 /;Eﬁ /2026 | 2024-2025 | [A] THE GERA EDUCATION FOUNDATION (E-FILE)

27 3257/,5% 12026 NA | [A] EKAYAN FOUNDATION

28| 5o /gEAN /2006 | 2016-17 |[D] GERA DEVELOPMENTS PRIVATE LIMITED (E-FILE)

291 3568 /;EAN /2026 | 2017-18 | [D] GERA DEVELOPMENTS PRIVATE LIMITED (E-FILE)

Assistant Registrar

15—0Ct~2%/




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF B BENCH FOR 21-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER

IN COURT ROOM 2

MEETING NO-2640 265 4089 PASSWORD-123456

Srl :‘ Appeal Number | Assmt. Year Assessee Name Remarks
| 1 : .:ITA 2262/PUN/2025(~/ 2017 [D] MAHAGAURI INVEST‘MENTS LIMITED (E-FILE)
‘:2 v CO 13/PUN/2026 // 2017 [A] MAHAGAURI INVESTMENTS LIMITED
3 TTA 382/PUN/2025 (/2013-14 [A] SMT. NILAM SACHIN JAGTAP (E-FILE)
4 ITA 1266/PUN/2025’//Z()13—14 [A] SMT. MANDAKINI VIJAY MAGAR (E-FILE)
5 TTA 1995/PUN/2025(/ 2013-14 [A] SMT. LILABAI DATTATRAY MAGAR (E-FILE)
6‘ ITA 997/PUN/2026 4 2013-14 [A] MONESH VIJAY MAGAR (E-FILE)
7 ITA 2926/PUN/2025__// 2013-14 [A] KALIDAS VIJAY MAGAR (E-FILE)
8 ITA 542/PUN/2026 1 2015-16 [A] SHIVKUMAR CHANNAVEER MOTGI (E-FILE)
9 ITA 543/PUN/2026 P 2016-17 [A] SHIVKUMAR CHANNAVEER MOTGI (E-FILE)
10| TTA 3112/PUN/2026//'2022-23 [A] SANJEEVAN MEDICAL FOUNDATION
11| ITA 3114/PUN/2026//f617-2018 [A] VINITA JADGESH ASWANI (E-FILE)
12 ITA 3116/PUN/2026//2011-12 [A] YOGESH RATILAL SHAH (E-FILE)
13 ITA 3118/PUN/2026 (/‘ 3118 [A] MR SACHIN BHIKURAM YADAV
14 ITA 3119/PUN/2026// 2015-16 [A] PASHANKAR AUTOMOTIVE PRIVATE LIMITED (E-FILE)
15 ITA 3121/PUN/2026 L~ 2021-22 [A] NYATI MEADOWS SAHAKARI GRUHRACHANA SANSTHA MARYADIT (E-FILE)
16 | ITA3122/PUN/2026 | 2018-2019 | [A] SUNDERRAO SOLANKE CO OPTEXTILE PARK MAJALGAON (E-FILE)
» 17 iTA 3124/PUN/2026 ;/2017~18 I\%ﬁ]})\?ﬁg{?i?gl}l&l)MAle GRAMIN BIGAR SHETI SAHKARI PAT SANSTHA
. 15 ITA il71/PUN/2025‘(A018-19 [A] MANJEET COTTON PRIVATE LIMITED (E-FILE)
. 19 g )ITA 1175/PUN/2025 }—"2014-15 [A] MANJEET COTTON PRIVATE LIMITED (E-FILE)
| 20 . .ITA 1176/PUN/2025 2015-16 [A] MANJEET COTTON PIS\IVATE LIMITED (E-FILE)
21 . ;ITA 1177/PUN/2025_1~"2016-17 [A] MANJEET COTTON PRIVATE LIMITED (E-FILE)
. A2 . J{[T}-\ 1178/PLIN/2025  J-2017-18 [A] MANJEET CTTON PRIVATE LIMITED (E-FILE)
}‘3 : ;JIT}\ 1180/PUN/2025 ,/“2019-20 [A] MANJEET COTTON PRIVATE LIMITED (E-FILE)
¢4 . :I}TA 1274/PUN/2025 (./‘2022-23 [A] WOMEN POWER AND SOCIAL AWARENESS FOUNDATION (E-FILE)
5 ! :ITA 1275/PUN/2025 (A022-23 [A] WOMEN POWER AND SOCIAL AWARENESS FOUNDATION (E-FILE)

I
. ITA 1514/PUN/2025 L~ 2014-15

[A] SIMAR PRIDE VENTURES LLP (E-FILE)

5| {TA 1518/PUN/2025 A

L~ 2018-19

! b
27..). ATA 1515/PUN/2025 (/2015-16 [A] SIMAR PRIDE VENTURES LLP (E-FILE)
‘ éB . :%TA 1516/PUN/2025 " 2016-17 [A] SIMAR PRIDE VENTURES LLP (F-FILE)
: §9 _ ,i.T.A 1517/PUN/2025 4+ 2017-18 [A) SIMAR PRIDE VENTURES LLP (F-FILE)

|A] SIMAR PRIDE VENTURES LLP (E-FILE)

ITA 1519/PUN/2025

" 2019-20

[A] SIMAR PRIDE VENTURES LLP (E-FILE)

3 | A 285/PUN/2026 +72013-2014 | [A] UTSAV LOGISTICS PRIVATE LIMITED (E-FILE)
33| rTA 286/PUN/2026 -7 2015-2016 | [A] UTSAV LOGISTICS PRIVATE LIMITED (E-FILE)
34| [ITA675/PUN/2026 ' 2018-19 | [A] ROHARSH MOTORS PRIVATE LIMITED (E-FILE)

2018-19

TTA 1760/PUN/2026

[A] PRATAP BHIMRAQ KATKAR (E-FILE)




CAUSE LIST OF B BENCH FOR 21-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER

IN COURT ROOM 2

MEETING NO-2640 265 4089 PASSWORD-123456

Srl "' Appeal Number | Assmt. Year Assessee Name Remarks

36 ITA 1761/PUN/2026 A~ 2024-2025 | [A] SHRT KHANDOBA DEOSTHAN (E-FILE)

37 | 1TA 1765/PUN/2026 4~ 2023-24 | [D]PSC PACIFIC (E-FILE)

38 | ITA 1766/PUN/2026 " 2018-19 [A] NISHA SAYSING VALVI (E-FILE)

| 39°1 ITA 1767/PUN/2026 // 2015-16 [A] SIGMALON EQUIPMENT PRIVATE LIMITED

i 40 ‘ITA 1800/PUN/2026//' 2015-16 | [A] MANOHAR RAJARAM KULKARNI (E-FILE)

141 TTA 1279/PUN/2025 - 2016-17 [D] MANSUKH TEJABHAL TIMBADIA (E-FILE)

| 42 ITA 2234/PUN/2025 ¥ 2015-16 [A] RAM LAKHAN STEEL PVT.LTD

43 | ITA 2235/PUN/2025 L~ 2016-17 [A] RAM LAKHAN STEEL PVT.LTD

1 44 ITA 1/PUN/2026 (,/ 2014-15 [A] MAHESH BHAGIRATH MUNDADA

1 45 | = ITA 2/PUN/2026 A4 2016-17 [A] MAHESH BHAGIRATH MUNDADA

: 46| . ITA3/PUN/2026 4~ 2015-16 [A] MAHESH BHAGIRATH MUNDADA

" 2013-14 {A] MAHESH BHAGIRATH MUNDADA

[A] VANASHREE NANASAHEB MAHADIK URBAN CO OPERATIVE SOCIETY LTD
ISLAMPUR (E-FILE)

| 49| A 922/PUN/2026 20162017 | [A] VINOD MADHUKAR BOMBALE (E-FILE)

A

47 . ITA 4/PUN/2026

{ a8 | 1A 749/PUN/2026 //2'015~2016

| 50 | ra 1653/PUN/2026 L NA | [A] SHIKSHAN PRASARAK MANDAL (E-FILE)

| 51 | ITA2250/PUN/2026 |2013-14 | [A] SURESH THAKUR (E-FILE)

| 520 1ITA‘_2923/PUN/2026 /A)22-2023 [A] SAMADKHAN AZMATULLAKHAN PATHAN (E-FILE)

| 53 | 17a 3063/PUN/2026 1" 2017-18 | [A] NAVNATH BHAGWAN SHINDE (E-FILE)

| 54 | 17A 3065/PUN/2026 L-"2018-19 | [A] NAVNATH BHAGWAN SHINDE (E-FILE)

55.1. TA 3066/PUN/2026 //2018-19 [A] NAVNATH BHAGWAN SHINDE (E-FILE)

1.36. ITA 3067/PUN/2026 .t~ 2018-19 [A] NAVNATH BHAGWAN SHINDE (E-FILE)

"Assistant Registrar

15-0Ct~§l§26 .

L :
G




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF B BENCH FOR 22-QCTOBER-2026 (THURSDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER

IN COURT ROOM 2

MEETING NO-2640 265 4089 PASSWORD-123456

s

ITA 2825/PUN/2026 4~5011-12

: gAppeal Number |Assmt. Year Assessee Name Remarks
1 iTA 1929/PUN/2024 4~2013-14 | [A] SAYYED IQBAL SAYYED [BRAHIM
2 | ITA 1930/PUN/2024,1” 2013-14 | [A] SAYYED IQBAL SAYYED IBRAHIM
3. | ITA 1931/PUN/2024 4~ 2014-15 | [A] SAYYED IQBAL SAYYED IBRAHIM
4| ITA 1932/PUN/2024 }-2015-16 | [A] SAYYED IQBAL SAYYED IBRAHIM
5 | ITA 1692/PUN/2026 | —2014-15 | [A] MA NA SHRI BABANRAO PACHPUTE VICHARDHARA TRUST (E-FILE)
6 | ITA 3125/PUN/2026_|-2017-18 | [A] SUNDARI HANSRAJ CHOUDHARY (E-FILE)
7 | ITA3126/PUN/2026 1~ 2020 | [D] Y V MANE CONSTRUCTIONS PRIVATE LIMITED (E-FILE)
8 | ITA 3131/PUN/2026 | —7016-17 | [A] RAHUL TUKARAM BORADE (E-FILE)
9 | ITA3134/PUN/2026 |~2024-25 | [A] NITIN RAMESH NIMRAN (E-FILE)
10 | ITA 3136/PUN/2026_L— - [A] SANJAY KARBHARI DEORE CHARITABLE TRUST
11, | ITA 3140/PUN/2026_|~5023-24 | [A] RAMESH VASTA GANDHI (E-FILE)
12 | ITA 3141/PUN/2026_1—2013-14 | [A] SATYAJIT SHAMRAO MORE (E-FILE)
13 | [TA 1376/PUN/20244-3019-20 | [A] SM SILVER LLP (E-FILE)
14 | ITA 2098/PUN/2025 L-2015-16 | [A] NAYNA YUVARAJ PAWAR (E-FILE)
15 | ITA443/PUN/2026 |-2017-18 | [A] SANDEEP RAGHUNATH HANAMGHAR
16 | ITA444/PUN/2026_L-2017-18 | [A] SANDEEP RAGHUNATH HANAMGHAR
17 | ITA445/PUN/2026 1~ 2018-19 | [A] SANDEEP RAGHUNATH HANAMGHAR
18 | ITA 1024/PUN/2026_-2014-2015 | [A] VINOD MADHUKAR BOMBALE (E-FILE)
119 | ITA 1197/PUN/2026 L-"2026-27 | [A] RAVIVAR KARANJA MITRA MANDAL TRUST
20 | T7A '1321/PUN/202Q,/7018-1_9 [D] SWARAJYA MAHILA NAGARI SAHAKARI PATSANSTHA MARYADIT (F-TILE)
20 | ITA 1694/PUN/2026 J—T018-19 | [A] THE SOCIETY OF ST MATTHEWS TAMIL CHURCH
gz ITA 1762/PUN/2026 4~2012-13 | [A] VIJAY NILKANTH VAISHAMPAYAN (E-FILE)
3| 1763/PUN/2026_|—2624-25 | [A] SINDHUDURG DISTRICT EX SERVICEMEN ASSOCIATION (E-FILE)
24 | ITA 2062/PUN/2026 | 201819 | [A] RAMESAN NADUVATHERY (E-FILE)
25 | [TA 2270/PUN/2026_|~2018-19 | [A] SHUBHANGI SURESH GAWAS (E-FILE)
26 | ITA 2440/PUN/2026 L-2020-21 | [A] PRANALL PRAVIN GHARAT (F-FTI )
27| 1TA 2818/PUN/2026 1-2024-2025 | [A] SANJAY DINKAR NALAWADE (E-FILE)
a8 [D] SHREE VENKATESH REALTY (E-FILE)

LA

Assistant Registrar
15-0Oct-2026|

5




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 19-OCTOBER-2026 (MONDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER

IN COURT ROOM 2

MEETING NO.: 2644 823 1184 PASSWORD : 123456

Srl Appeal Number Aizgrt' ' Assessee Name Remarks
' 1 N ITA 018-19 [A] SHRI CHATRAPATI SHIVAJI MAHARAJ NAGARI SAHAKARI
| 2097/PUN/2025 ,/2 PATSANSTHA MARYADIT (E-FILE)
2 | ITA 53/PUN/202$ L~2015-16 | [A] KAILAS DNYANESHWAR KHARPUDE
3 (ITAS 17/PUN/202§ .2017-18 | [A] PRALHAD RAMRAO BHARATI (E-FILE)
ITA .
4 1836/PUN/2026M‘"2015"16 [A] UDAY BABURAO CHOUGULE (E-FILE)
ITA .
5 2246/PUN/2026 A4~2017-18 | [A] REKHA RAMDAS DONGRE (E-FILE)
6 ITA 9019-20 [A] DR. CHANDRAKANT DAVTALE NAGARI SAHAKARI PATH
2522/PUN/2026*1 SANSTHA MARYADIT, GANESHWADI (E-FILE)
7 ITA | 2016-17 [A] MAJI AAMDAR SHRI BABASAHEB PATIL SARUDKAR
2533/PUN/2026-1 SHIKSHAN SANSTHA SARUD (E-FILE)
g ITA 9017-18 [A] KOHINOOR ROPES PRIVATE LIMITED (EARSTWHILE BAHETI
2575/PUN/2026 SYNTHETIC INDIA PRIVATE LIMITED) (E-FILE)
.| TTA | _ "
9 2584/PUN /2026%»#?022—2023 [A] GUNJA GOURISHANKAR BIDLA (E-FILE)
L ITA P
10 2845/PUN/2026”] 2010-11 | [A] GEETA GAJADHAR GUPTA
ool o ITA .
f 11 ;}2846/PUN/2026WM2019'20 [A] MANKESHWAR COMMUNICATION
", ITA o - g—
12 2872/PUN/2026¢M0?0'21 [A] RAJENDRA RAMANLAL CHHALLANI (E-FILE)
A —
13 2884/PUN/2026- 2017-18 | [A] MUKUND ENGINEERS

o]

Assistant Registran

15-0Oct-202

S




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 21-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
IN COURT ROOM 2

MEETING NO.: 2644 823 1184 PASSWORD : 123456

Srl Appeal Number A$Z:1rt' Assessee Name Remarks
| 1 (1A 895/PUN/2025| 2015-16 | [A] UMESH CHANDRA KUMAR ANAM
2 | 4o25/p0m /2026 291819 | [A] MRS. PADMINI DHANAJI MAVALE
3| 1349 /gm /2026-+-2013-14 | [A] VANDANA ANIL BHALADHARE (E-FILE)
4| oag /gm /2026..1-2013-14 | [A] SURESH JANU THAKUR (E-FILE)
5 ;2298 /gm /2026 4+2020-21 | [A] JAHANGIR NIJAM SHIKALGAR (E-FILE)
6 | Heuq /gaAN /2026 J-2019-20 | [A] SUNIL KRISHNAJI POTDAR (E-FILE)
7 | gss /gEAN /2026 42013-14 | [A] VEERSEN BALKRISHNA GAIKWAD (E-FILE)
' 8 | 2025 /gm /2026+-]2012-13 | [A] ROYAL SWAN CHARITABLE MINORITY TRUST
sg ' 12927 /gEAN /2026 4~2014-15 | [A] ROYAL SWAN CHARITABLE MINORITY TRUST
1o 3501 /IEEAN /2026 J-2018-19 | [A] SULTAN AHMED TAMBOLI (E-FILE)
| if:1 H 3503 /QEAN 12026,/ 20¥5-2016 | [A] RANJIT BALKRISHNA JOSHI (E-FILE)
: (12| 3506 /QEAN /2026 2021-22 | [A] ROSHAN RAVINDRA JAIN (E-FILE)
z 13 3508/,55?, /2026 |-2024-25 | [A] VIKRAM BABANRAO DESAI (E-FILE)
14 3594 /ggﬁl /2026 - .2024-25 | [A] MUDASSAR MUKHTAR SHAIKH (E-FILE)
15 “ 3618 /;BAN /2026 201617 | [A] BALKRISHNA RAGHUNAIH WAGHERE (E-FILE)
: 116 "'§A;;37/Pum/zo;zq¢$,zﬁzow [A] RANJIT BALKRISHNA JOSHI (E-FILE)
Assistant Registrar
15-Oct-2026

i




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 22-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
IN COURT ROOM 2

MEETING NO.: 2644 823 1184 PASSWORD : 123456

Srl- lf\ppeal Number A$Zg1rt' Assessee Name Remarks
S ITA
1 ;1489/PUN/2024 w%‘W2012-13 [A] SATISH DURGADAS HON
2 ITA 15/PUN/2026//2017—18 [A] SURESH MANSINGH PATIL (E-FILE)
3 ITA 519/PUN/202§,,2014—15 [A] SHAKUNTALA RAMBILAS HEDA (E-FILE)
; ITA
4 f2326/PUN/2026z/2016_17 [A] ASHOK LAXMAN KESARKAR (E-FILE)
, ITA )
5 2343/PUN/2026 2017-18 ([A] RAMESH NIMBA AHIRE (E-FILE)
" ITA ) o
6 2344/PUN/2026 4~2018-19 | [A] RAMESH NIMBA AHIRE (E-FILE)
J ITA -
7 2353/PUN/2026 A2012-13 { [A] ARJUMAND FAROOQ SHAIKH (E-FILE)
| ITA
| 8 : ?760/PUN/2026»”‘ 2020-21 | [A] PRAKASH VITTHAL SONAVANE (E-FILE)
Homed b ITA
? 2897/PUN/2026 MP,2012—13 [A] SAYYAD RIYAZUDDIN MAZHARUDDIN JILANI
Lqpfoi oo ITA ] ]
1(0 ?296D/PUN/2026w””2016 17 | [A] SHRUTHI JEETENDRA MANDAPE (E-FILE)
ITA e
f 1} | !2972/PUN/2026¢"“"2022-23 [A] ANUPAM NANDLAL AGRAWAL (E-FILE)
i A V —
» 12 52975/PUN/2026 4=2020-21 |[A] MANISH KISHORE (E-FILE)
]43 53_2;29/PUN/2026“’ 2017-2018 | [A] KALSE NILKANTH RAMRAO (E-FILE)
, ]4 T UITA . 2018-19 [A] LAXMIDEVI GRAMIN BIGARSHETI SAHAKARI PATSANSTHA
" | 3625/PUN/2026-T" “ MARYADIT (E-FILE)
; 15 536{29/PU,\‘/2026WM2024 25 | [A] RAHUL ATUL TILEKAR (E-FILE)
' CITA - /20'13_1 4 [A] PRABHAT GRAMIN BIGARSHETI SAHAKARI PATSANSTHA
2310/PUN/2026 MARYADIT TADWADI (E-FILE)
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